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THE DEPUTY MINISTER IN TIlE 
MINISTRY or FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK l : (a) and (c). Details of export 
licences i;sued are pUblished in the 'Weekly 
Bul"etin of Industrial Licences, Import 
LIcences and Export Licences'. copIes of 
which are available in the parliament 
Library. 

(b) The number of applicants is Mer a 
lakh and the time and lahnur involved in 
compiling the information will not he 
commensurate with thl.! advantage to he 
Jcrived therefrom. 

Diplnm.tir Relations with In.'' 

~ . SHRI JUGAL MONDAI.: Will 
Ihe Min"ter of EXTERNAl. AFFAIRS be 
pk.1St'd to state: 

(a) wh:.-IhL'r thl: qLIl"'.lon of c\tahlishing 
i~I lI~l"II"': rclatioll!<l with Israel has he::n 

L'1)GSiOl-red afrc"h hy Government: anJ 

(h) If ..,0. Ihe cci~ion t.tlo.cn thereon '~ 

1111 DI.PliTY MINISTER IN THI: 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) : (a) 
Yes, Sir. 

(b) The House is aware that Govern-
ment have made a number of proposals 
for implementation of the Tashkent Declara-
tion, to Pakistan. The lack of progress 
in this matter is due to the Government 
of Pakistan's uneunstruetive attitude to uur 
proposals, 

1.11< Board 

~ . DR. SUSBILA NAYAR : 
SHRI A. SREEDHARAN 
SHRIVAlMIKICHOUDHARY: 

Will the Monister of FOREIGN TRDE 
AND SUPPLY be pleased to state: 

(al whether Ihere is any prol"osal under 
Lonsidcration of Government to sct up • 
LII': Bnard in the L:ounlry; 

I h) If '0, the main nbjecti\'cs for 
\l:ttllllg up the Board: 

MINISrRY OF T ~  AFFAIRS (e) the financial in,plica.ions thereof: 
ISHRI SL:RlNDRA PAL I~ "I  : lal and 
t'ooo. Sir. 

Implcml'ntation or Tilllihkt'nt IlKlarlitiol 

4504. SHRI K. P. I~  DE) : 
SHRI D. N, PATODIA : 

Will the Monister of EXTERNAL 
AfTAI RS be pleased to 'tate: 

(a) whether atten!ion of Governmenl 
hu been drawn to the views expre<sed hy 
Ihe Ch.orman of the Supreme SO\'ret, USSR 
during hl\ reccnl Pres., Cnnfercncc as 
reported in "Patriot", dated lhe 211t Febru-
ary. 1969 regarding !llow Implemental;on uf 
the Ta<hkent Declaration: and 

(hi if '10, the reaction of Government 
in (eJIITd thereto 

(d) the time by whidl it i. likely to be 
5ct up ? 

TIll DEPUTY MINISTER IN TUE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (StiRI CHOWDtiARY RAM 
SFWAKI: (a) No, Sir, 

(hi to (dl . Do nn! arl5C. 

·fr.d. ~nll.lto". "llh USSR, It •• " 
PrInt' lad Ja.,.a 

~,. SHRI R. K. BIRl.A: Will the 
Mini,ter o( FOREIGN TRADE AND 
SUPPLY be plea>ed to otale : 

fa) whether it i. I (act Ihlt Indil i. 
h .. inl trade lIe,otiltiona with USSR, Itlly, 
Japan and Frlnce; 
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(b) if '0, the details c~ of; and 

(<'I whether Government propose to 
consult t'ade and industry before finalising 
and deal with these countries ? 

THE DEPUTY MINISTER IN THE 
MININTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RA"vI 
SEWAK ): (a) and (b). No trade negotia-
tions are (aking place with USSR, "",pan 
and Italy at present Trade negotiations 
were he'd with France from 7th MHch to 
11th March, 1969. the details of which are 
giH.:n in the statement given below. 

(e) Export Promotion Councils and 
Commodity Hoards are usuall) consulted 
before the negotiations ale finalt .. cd. 

Stateme"t 

Inuo-French Tnll.le Agreement ol'i~in ll  

concluded in 1959 and renewed from time 
10 lime has been rt.'ncwcd for a further 
period of one year from 1 'it JanliLlry. 1969. 

It provides f(ll" increased quotas for 
Indian Produ(.'Is ",hidl arc slIhject to 
quontitativl' rcstriL"lions in 'France a!ll .• ndcr .~ 

hem I ncrease in Quotas 
(In Million Frcndl Francs) 

From 1~  T,) I ~ 

Dricu Mu,hroollls 1.500 2000 
Woollen Hosiery 0.200 o 22U 
Clothing (lthel th'm 
colton 0.650 0./2U 
Tennis and bo,kct-
ball shoes 0.660 0.800 
Fain and Exhibition. 0750 0800 
Miscellaneous product, 0.600 0.650 

.... -----

All quantitative restricti(lns on the 
Import of omons inlo France from India 
have been abolished for Ihe period 1.1 
March, 1969 to 151h ~, 1969, 

In has .Is., been alreed thai licences 
for the import of article. made of Coir 
from IndiM mto France will hODceforth 
be visaed by the Indian m .~ in Paris' 

Production "f Jute 

4'07. SHRI BENI SHAJo.OKER SHARMA: 
Will the Minister of rORFIGN TRADE 
AND SUPPLY be pleased to Mate: 

(a) the quantity 'If iute exp<ctcd to 
he produced in India during lhe CUrlenl 
yc.;iH; 

(h) the approximate quantit) of COn"ill-
mplion 0)' the jut!..: miLs in Inl~ ia ~ 

(c) how the ~ lr between clln .. umplion 
and pfoduction is propo"icd to be fillt:'d 'r 

TIlE DEPUTY MINISTER TN THE 
MINISTRY OF rORElGN TRAil\: AI'D 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK ): (a) to (e). The j'Jle inclllqry 
is f,tc!"".1 with shol t I~  of raw malerial in 
view (If an exceptionally short crop thi" 
jcar. The cstimalcd jute and mesta pr0du. 
ction in 1 ~, i ,  is unlikely to cxcccJ ~ .<:() 

bkh hak... EVl:n I.\,lth the carryo\cr stn(;k 
of last ~ .' son and the illlpOi ts of raw jlllC, 
there will be a sizeable gap hctwcen l'le 
iI\aihlhility and nor'nal reqllirements of 
fihre, T ~ normal consumplior] I(qllire. 
I11l'nts arc (If the order of ahol1t 72 ].,kh 
bales, In view however, of the s l'rt:l~c. 
consumption is being regulated in a planned 
manner in ccorl~ ncc with the availablity 
of fibre, since November, 1968. 

C.ntllur Rocket l.aunched at Thumbs 
Rocket Centre 

450R SHRI BEN! SHANKER 
SHARMA: 

SHRI D. C SHARMA: 
SHRIHARDAYALDEYGUN 
SHRI RANJIT SINGH: 
SHRI HAL RAJ MAUHOK 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether a Cenlaur rocket made in 
India was launched from the Thumb. 
rocket centre on Ihc 2I>th Februray. 1969; 

(b) if 10, the .alicDI feature. of the 
rockel fired; aDd 




